37  Written Answers
[Translation)

Supply of lodine for Manufacturing
lodised Salt

*32. SHRI NATHU SINGH: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the names of companies in Delhiand
Rajasthan which were supplied iodine for
manufacturing iodised salt during the last
one year and the quantity supplied to each,

(b)whether Government have exercised
any check to ensure that adequate quantity
of iodine has been mixed in the salt by these
companies; and

(c) if so, the details thereof and if not. the
reasons therefor?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI NILAMANI
ROUTRAY): (a) No iodine has been sup-
plied to companies manufacturing 1odised
salt. However, during 1987-89, the Salt
Commissioner had procured and distributed
7 tonnes of Potassium lodate, the chemical
used foriodisation of salt to manufacturers of
iodised saft. At present, instead of supplying
Pottasium 1odate, a cash subsidy at the rate
of Rs 20/- per metric tonne of iodised salt is

being disbursed to the manufacturers of
iodised salt.

(b) and (c). The Salt Commissioner
undertakes checks through a network of 25
salt testing laboratories located at the vari-
ous production centres. Duringtheyear 1988,
out of 8900 samples tested by the Salt
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Commissioner, 7516 conformed to the pre-
scribed specifications.

[English]

Vacation of Government Accommoda-
tion by Ex-M.Ps

*33. SHRI ANIL SHASTRI : Will the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) how many ex-Members of Parlia-
ment are in possession of general pool
Government accommodation in Delhi; and

(b) what steps Government propose to
take to get such houses vacated at the
earliest?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN): (a)
and (b). |. Out of a total of 68 bungalows/flats
ingeneral pool 19bungalows/flats have since
been vacated by Ex-MPs as per details in
Statement-I. In the remaining 49 cases suit-
able action has since been initiated and the
latest position is given in Statement-11.

Il. Above details, however, do not in-
clude 237 cases referred to the Directorate
of Estates for litigation action by Lok Sabha
House Committee. Out of this, in 59 cases
physicaleviction/sealing ofthe premises had
been enforced. In 68 cases, Ex-MPs have
vacated the accommodation by themseives
after passing of the evicting orders. In 90
cases action is in hand for physical eviction
process.

Inthe remaining 20 cases, suitable action
is under various stages including court stay,
and procedural stages of eviction.
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STATEMENT-
S No. Name S/Shri Bungalow Remarks
1 2 3 4

(AY  Flats/Bungalows Vacated After Cancellation but Before Eviction Order was passed

1. B.K. Gadhwi 5, Safdarjung Lane
2. Shyam Lal Yadav 23 Ashoka Road
3. P.C. Sethi 7, Safdarjung Road
4. B.R. Bhagat 1. Sunehri Bagh Road
5 Gadadhar Saha 14, Ashoka Road
6. C. Madhav Reddy 7, Raisina Road
7. Dr. P.K. Mishra A—1, BKS. Marg
8. Shanti Dhanwal C-3, B.K.S. Marg
9. A.S. Chavan D-1, B K.S. Marg
10. Prof. Nirmal Kumari
Shektawat C-173, Pandara Park
1. Miss Kamla Kumari AB-16, Pandara Road
12. N.K. Sharma 3, Krishna Menon Marg
13. M.Y. Ghorpade C-Is8, Tilak Marg
(B) Bungalows Vacated After Eviction Order was Passed
14. Jagannath Kaushal 15, Tughlak Road
15. Yogendra Makwana 11, Race Course Road

16. P.R. Das Munshi 186, Janpath
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1 2

3 4

17 Sukh Ram

18. Mot Lal Vora

19, Z.R Ansar

12,

20,

Safdarjung Lane

Tughlak Crescent

Akbar Road




44

MARCH 14, 1990 Written Answers

43 Written Answers

unon Aq Aeig

unon Aq Aeis

"UOHEIBPISUOD J8PUN UOIIEPOWOOd.
8AljeulalY ‘passed Jepio UOIDIAT

ybeg oW ‘29/1-0
eJeis3 1po ‘09

ejels3 1ypo ‘9

Buepy UouS BUUSUY ‘9
‘PY lejue Jeepr ‘v
Biey "a'g ia ‘6l

sue7 BIYSN 'H'g ‘el

Peoy oysy ‘2

peoy Jeqxy ‘z2

Aepued "H'W
peseid eipuelp
ybuig Jemysede |
Jewny eaBpy WIS
ues JIA

ueyy| Jeys weysy

1ed "N Aelip

pezy eyr lembeyg

Ijeipuey) [einpueyd

}

‘03SSYd N338 JONIS SVH HIAHO NOILOIAZ WOHM LSNIVOY ANY NOILYANDD0 GISIHOHLNYNN NI 3HY OHM Sd-X3 (v)

14

€

4

syewey

‘oy Mofebung

1ysss
eswey

ON'S

I—LNINILVLS



46

Written Answers

PHALGUNA 23, 1911 (S5AKA)

Written Answers

45

Aejs unon "PY Bunliepies ‘6 ybuig remieN ‘02
"PH Bunliepges ‘21 BUPIIN 'N'H 6l
eue |unjy uey ‘| [ney euysty JWS ‘81
Weose1g uopbuljips ‘02 lemuy buey ‘L1
‘PBiBpISUOD
Buiaq si uotuejay 'siieyy OWOH O/
‘18SIAPE [BUONN}IISUOD SE pajuiodde Ajjusosy eueT IUN\ uea] ‘61 uag Yoysy ot
Bieyy eleiebeAyy ‘|| ybuig unypep 1w ‘Gl
‘pY ueyelyeys ‘1g-gv 1eMwsesun sefip ‘Pl
Aejs unog Brew llefey ‘| Pezy IqeN wejng €l
wed eiepued 6¢/4-0 BIYNesN Jemysawey Al
Yied eiepued ‘v/-0 ybuis g's L
8oe|d NIYSN B oW ‘€ oey yieuuebep ‘0l
v € e b
14s/s
sylewsy ‘oN mopebung aweN ON'S




48

Written Answers

MARCH 14, 1990

Written Answers

47

‘yBuis 'sIN Aq pejesen Buieg peoy Jeqiy ‘2

ybuis "N'd'0 "ys ewe e

NOILYHAISNOD HIANN St INILINOS HO4 NOILNILIY IHIHL 1NE NOILYdNOD0O AISIHOHLAYNN NI 3HY OHM "sd-X3 (@)

8oe|d JOSPUIM ‘02 InbippIS petuyy wiweys ‘0g
BieN SME 'SV Jewo] luey eysn WS ‘6¢
‘P uveyelyeys ‘€9/l-O nyes ‘'d's '8¢
Biew Sy ‘28 ybuig Jepuiweys leyg L2
sueT xi8|dng 'y ybuig Keliabiq ‘92
"PH 1BV ‘92 seuled nuekep Jwg ‘62
Py JEInang ‘i ¥XiQ elleys g v
Biepy uousy ueysuy ‘0t 1811A| ysipbep ‘€2
Bie N uee ‘/ IyeS BUySUY WS 228
eue Yeybng ‘2 Iyes 'd1 ‘e
v € I b
uys/s
syewey ‘oN mopebung swep ON°'S




50

Written Answers

PHALGUNA 23, 1911 (5AKA)

Written Answers

439

"juese.d ey} 10} ujejel o}

peliwied sousH "wessy Ui pjay Jou uoioe|g ‘PY eicleyje] ‘E} nbu3g ‘s'g i34
ssed0ld Jepun Breyy elesebefy) ‘2 wed ‘o) ‘op
—Oop— 6iepy Bunliepjes ‘e 1014 yseley ‘66
06°€" L€ uo Buneoep yieduep ‘21 IEMPIY BUISYON WS ‘8
"S|seq UOljeoRA UO

peisyjo Heeq Sky UOoEPOWOIIR BAlRUIe)Y ‘PH Jeqyy ‘9t ybuig eing 'LE
—Oop— ‘py Jejuep Jejuer ‘g Huems] "Q'N ‘9¢
—op— jueoselQ uopbuliiM ‘22 Appey jedier ‘5€
—op— eueT ye|ybnyL ‘e 100§eyD |NPqy ‘v
—op— "PH YBlYbn] ‘2 Ived BIpUBIA o
$S8001d lepuf eueT IUN ues] ‘g} [9ied ‘W pewiyy ce

14 € 4 4
syewey ‘ON mojeung WNWM ON'S




52

Written Answers

MARCH 14, 1990

Written Answers

51

'PY AepeyEW ‘L

'PY ueyelyeys ‘16-av
peoy 3ejybn] ‘ee

‘PH 1EQYY ‘v2

Brepy 'O'HO ‘9

ujeleN jwysye ‘6

letepiep ' k14

ybuig Jiqieq 'Ly

leudoopy YO 14

BIYSIN 'S'D eleT] Sy
'JOVLS ONiHVY3IH

1V S1 ONIJ3300Hd NOILOIAT FHL NOILVTTIONYO HIL4y JHIHM ONV NOILYINOOO GISIHOHLNYNA NI 3HY OHM SdN-X3 (D)

—op— Biep efeiebedy) ‘e uojiud ‘s’ a 844
sseo0id Jepun BieN ag ‘0l IyesBlueq "0 124
—op— m:wi SMd ‘2D UBWF Y8y Inely 44
14 £ 4 l
1ys/s
syewey ‘oN mofebung sweN ON'S




